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Kashmir

2265. SHRI MANORANJAN BHAK-
“TA: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether any negotiationg have
taken place between India and Paki-
stan vecently to settle the Kashmir
issue and if so, the details thereof;
.and

(b) whether any efforts have been
.made to promote better trade and
-economijc ang political relations bet-
‘ween the iwo countries; if so, the full
facts?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI 8. KUNDU): (a) No talks on
this question have taken place recent.
ly between India and Pakistan.

(b) Efforts are continuing to pro-
mote better {rade, economic and poli-
tical relations between the iwo coun-
tries. For instance, the working of
the Indo-Pak 'Trade Agreement of
January 1975 wag reviewed in April,
1977, to remove difficulties and ensure
smooth flow of the trade During its
visit to Pakistan in October 1977, a
delegation of the Indian Oil Corpora-
tion signed an agreement for import
of Furnuce Oil and Naptha from
Pakistan. Railway authorities of the
two countric. have also heen in con-
stant touch to cnsure speedy movement
of goods between the two countries.
An official level meeting 1s likely tfo
be held shortly. The two Government
also have recently signed an agree-
ment in New Delhi on consular facili-
ties for their airlines personnel on
August 31, 1977, and an agreement on
telecommunications  in Islamabad in
October 1977, Both countries have uni-
laterally announced their willingness
to repatriate detenus of the other
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country in cusiody with them. The
two-way repatriation of such detenus
has taken place from time to time.
India also facilitated the quick return
of passcngers of Cessna Sky Hawk air-
craft which crash-landed in Indian
territory in September, together with
the damaged plan. Travel between
the two countries has been proceeding
normally.

Export Oriented Plants

2266. SHRI K. RAMAMURTHY:
Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether  three big export-
oriented projects to be financeq by
foreign capital, an aluminium plant,
a big iron plant and a sinter-feed and
pelletisation plant, are on the anvil;
and

(b) if so, the details thereof?

‘THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI KARIA MUNDA): (a) and (b).
Government is considering the possi-
bilities of setting up a number of ex-
port-oriented  projects hike alumina/
aluminium plants based on the East
Coast bauxite deposits, sinter feed and
pellet plant based on  Dommalai de-
posits and port based stedl plants,

As the size of the projects are likely
to he large, involving considerable
capital investment and use of sophis-
ticated fecqinology. eflortis are being
made to consider establishment of
these projects in  collaboration with
expert foreign parties on ‘*‘production
cvoperation” basis involving export of
products irom these projects.

Legislation for Welfare of
tural Workers

2267, SHRI K. RAMAMURTHY: Will
the Minister of PARLIAMENTARY
AFFAIRS AND LABOUR be pleased
to stale:

Agricul.

(a) when the bill for the welfare
of agricultural workers which was
approved by the Standing Committee
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on Agricultural Labour on 31-5-1975
and by the Labour Minister’s Con-
ference on 19-7-1975, is going to be
enacted; ang

(b) the reasons for delay?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND PAR-
LIAMENTARY AFFAIRS (SHRI LA-
RANG SAI): (a) and (b): Opinion
among the State Governmant/Union
territories who were consulied in the
maiter following discussions at the
State Labour Ministers Conference in
July, 1975, is divided on the gquestion
of Central Legislation on the pattern
of the Kerala Agricultural Workers’
Act. fhe problem of labour in the un.
organised sector and the question
whether there should be Central ligis.
lation on the pattern of the Kerala
Agricultural Workers Act were dis-
cussed at the recent Tripartite Labour
Conference held at New Delhi on
May ¢ 7 1977. The general consensus
at the Conference was that, having re-
gard to the various complex issues in-
volved a Special Conterence should be
convened to consider the problems re-
lating to rural workers. It is proposed
to settle detaiis  concerning the pro-
posed Special Conference in the light
of the suggestions  received from the
Stale Governments, Union Territories
Admin.strations, ete. and take further
action in the matter in the light of the
recommendationg of the Special Con-
ference, i this regard.
Cancellation of Drug Manufacturing
Licences

2268 SHRI K. RAMAMURTHY:

. Will the Minister of HEALTH AND

FAMILY WELFARE he pleased to
state:

(a) the details of 69 manufacturing
licences which were cancelled or sus-
pendeq as a result of 738 drug manu-
facturing firms inspected during
April-November, 1976; and

(b) the names and other detailg of
firms who were required to rectify the
deficiencies? .

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMI.
LY WELFARE (SHRI JAGDAMBI
PRASAD YAVAV): (a) and (b): The
information is being collecied and will
be laid on the Table of the Sabha.

Declaration of Private Hospitaly as
Industry

2269. SHRI VAYALAR RAVI: will
the Minister of PARLIAMENTARY
AFFAIRS AND LABOUR be pleased
to state:

(a) whether there is any proposal
to declare private hospitals employing
more than 100 people as industry; and

(b) if so, the details thereof and
when the proposal is expected to be
implemented?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): (a) and
(h): The entire question is under exa-
mination in the light of the views con-
tained in the Report of the Tripartite
Committee on Comprehensive Indus-
trial Relations Law and Composition
of the Indian Labour Conference. A
Bill would be intreduced in the Lok
Sabha after a decision is taken by the
Government on this as well as other
connected matters.
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